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Visit of Indian Tea to Iran to 
Neotiate for Su ly of Crude

10790. SHRI CHITTA BASU  Will
the Minister of ETROLEUM, CHE
MICALS AND ERTILIERS   be 
leased to state

(a) hether an Indian tea visitec. 
Iran to neotiate for su ly of crude 
and

(b) if so, the results thereof

THE MINISTER  O   ETRO
LEUM, CHEMICALS AND  ERTI
LI ERS (SHRI H. N. BAHU UNA)
(a)  An Indian etroleu Deleation 
led by Secretary (etroleu) visit
ed Iran fro th to th May, 1979 
for neotiations in reard to resu
tion of crude oil su lies fro Iran 
durin the current year.

(b)  Contracts have been entered 
Into With the National Iranian Oil

Co any, coverin the i ort of a 
total uantity of a roxi ately 2. 
illion tons of Iranian crudes for 
su ly durin the eriod May-De- 
ce ber, 1979.

Stateent of ICCI resident on 
curbin Concentration of  Econoic 

o er

10791.  SHRI  AMAR  RO RA- 
DHAN Will the Minister of LAW, 
JUSTICE  AND  COM AN  A
AIRS be leased to state

(a)   hether overn ent have 
taken into consideration  the state- 
rnt ade bv the resido.it of the 
ederation  of Indian Cha ber  of 
Co erce and Industry about  re
va in the fiscal, onetary  and 
industrial olicies  of the overn
ent to curb concentration of econo
ic o er

(h) if so, the decision of the o
vern ent and

(c) if not, the reasons therefor

THE MINISTER O LAW, JUS
TICE AND  COM AN  A AIRS 
(SHRI SHANTI BHUSHAN) (a)  to
(c). resu ably, the Honble Me
ber has in ind the state ent  of 
Shri Hari Shanker Sinhania, resi
dent—elect of ederation of Indian 
Cha bers of Co erce and Industry 
referred to in the nes ite  ub
lished in the Econoic Ti es of rd 
Aril, 1979 under the cation ICCI 
hits out at fiscal olicies—stes to e- 
u savins ured. This state ent 
does not ake any secific reference 
about the easures for curbin con
centration of econoic oer. Ho
ever, the i le entation of the ro
visions of the MRT Act, 199  is 
directed to ards the achieve ent of 
its objective, inter alia, of ensurin 
that the oeration of the econoic 
syste does not result in the concen
tration of econoic o er to  the 
co on detri ent.

The Industrial olicy of the o
vern ent is selt out in the State
ent on Industrial  olicy*,  laid 
before the arlia ent by the Minis
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ter (Industry) on 23rd  December, 
1977. The effective strategy  for 
development as well  as the fiscal, 
incomes, price and monetary policies 
have been outlined in the draft Five 
Year Plan 1978-83.  The effect  of 
these policies is expected to result 
in reducing concentration of econo
mic power.

Establishment of Kerosene Depots

10792.  SHRI R. K. KOLANTHAI- 
VELU: Will the Minister of PETRO
LEUM, CHEMICALS AND  FERTI
LIZERS be pleased to state:

(a) the policy of Government in 
establishing kerosene depots  in 
various States;

(b) whether there are depots set 
up in Tamil Nadu;

(c) if so. the number of depots in 
Tamil Nadu and their location; and

(d) if not, the reasons therefor?

THE  MINISTER  OF  PETRO
LEUM. CHEMICALS AND  FERTI
LIZERS (SHRI H. N BHUGUNA): 
(ai Kerosene depots are established 
bv the oil companies on the basis of 
\arious considerations  like  demand 
for the product in the area tn  be 
served by the depot, nearness to the
oil  company’s  installation/storage 
point, availability of rail/road trans
portation facilities and overall eco
nomy in operations.  A scheme for 
setting up kerosene depots at certain 
selected locations in the country so 
as to cater to the requirements  of 
remote and hilly areas has also re
cently been taken  up by the oil 
companies for implementation.

(b) Yes, Sir.

fc) The requisite  information  is 
being collected and will be laid on 
the Table of the Sabha.

(d) Does not arise.
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Indian Delegation at the Conference 
on Laws of seas

10794.  PROF.  P. G. MAVALAN- 
KAR: Will  the Minister  of LAW, 
JUSTICE AND COMPANY AFFAIRS 
be pleased to state:

(a)  whether he recently led the 
Indian Delegation to Geneva at the 
Conference on Laws of the Seas;




